Annexure 8

Name of the Corporate debtor: M/s. DQ entertainment (International) Limited ; Date of

of CIRP: 17.06.2022; List of Creditors as on :30.08.2022

List of ional creditors (other than workmen and employees and Government Dues)
Details of claims received Details of claim admitted Amo.unt of Amount of any Amount of.CIalm Amount of cla!m Remarks if
" C mutual dues, that Not Admitted under verification any
SNo Name of the creditor )
No . Amount Amount of claim N Amount covered by | Amount covered | Whether related | % of voting Claim may be set off
Date of Receipt ) . Nature of claim . N
Claimed admitted Security Interest by Guarantee party? share in COC
1 |DLF Assets Limited 0-1 18821438.76 0|Operational creditor  [Nil Nil 1,88,21,438.76
2 [West Bengal State Electricity Distribution Company Limited 0-2 706809 0|Operational creditor [ Nil Nil 7,06,809.00
3 | BSE Limited 0-3 07-07-2022 4220860 4220860 | Operational creditor [ Nil Nil -
4 | National Stock Excharge of India Limited 0-4 4360041 4360041 |Operational creditor [ Nil Nil -




